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W/ Dated w October 2019
ORDER

[here aha" be Spcnial Bench an Kochi from 20.11.2019Iu 22.| 1.10“) lo 3"ch Lhe maltcrs
listed before shn Ashok Kumul Bomb. Member (Judicial) and th Veera Brahma Rm
Arekapudi. Vkmbc‘r (lechnical; The Special Bench shall comprisc of:

Special Be )1 ul ‘K L 11 Km:
Shn Ashok Kumar Bowl], Member (.Yudicml)

The Conslimnon 01'Bench is as per eecnon 419 (1)mm Companies Act. 2013
This is in [Jamal mndificanon of Order of ewen number dmed 25.7 201‘? 20.11.2019 u;

22 n ZUl‘Hml)

This ' me with the annrmn: ol'IIon’blc PrCSIdenL NCLT.

(Sh
chlsmlr, NCLT

'I'eleplwne: 24363451
Copyme

1 PS. to Hon’ble Plesldem. Naumml Fompan) Law rnhunnl, New Delhi
2. Hon'hle Mcmbcns. Nmmnul Company Lam nihnnnl
3. Officers ormihnm Compnn) Lam l'nbunal. I’Iincipal Bench. New DMhi’KolkaraMumbau

Chennai AhmedubadrAllnlmbad/Bengaluru”ChandigarhKhlwahaliHyderabad/Jaipur/
(Allmck’kuchv Amamvan.

4 rs AoJmn‘Secretary,(Sh. (iydnesfmm KumarSingh) thsh; nrthmom Affau‘s. New
menu.

5 NCLI weheize'Noeiee unnrd
Ihe In [C ofchnnered Accounmm: of 1mm. ITO. New Delhi.

7. The Insmuh» hrrhmpnn,» Sccmlnnes m'lndm. lcsx, House 22, In<li|utional Arm. Lodhi
Road. New Delhi , 1 1000 .

5 lhcInmlumML'nslAccounmmsoflndxa.CMA Bhawun 3 InsutunomlArcaLoLlhuRmd.
\Ieu Den“ norm

9 Carpome La» Adv Cr 138. BusumL‘nclm'e Pal-4m Road. New Dcun- 110057
10 TannunAlhcd Semces Lm 59 32 New Rohmk Road 1mm
11. The An India Repmer P\1.I.1d D, ’8’ Block. Dell" High Court. New Donn.
12. Bar (tanned. New DdhflMumbm


